'ST'"U B/ aed.. s YEAS,  belonging
..P}Quce and presently working a M

()‘L/q Qive herein below the details of the assets (immovable, movatle, bank balance, etc.) of

;qQ’o?I—erq—/ mysell, my spouse and dependants®:
% g
g A, Detalls of movable agsets
@V/ {Assets in joint name indicating the extent of joint ownership will also have to be
e o given)

iy -
71

[ &r, Geseription | Seif *i Spouse Dcpﬁndant 1 | Dependant-2 | Dependant-3 ]

| ?ll‘.!) _é_éb_'i _____ ] ]5000@12% $u, 'W_%l Etc, Name

T

(i) | Pepasits in

,)/gz’flf\ B;’Sks, Firancial | ’QOD M 5 e . I
n! Institutions And ? o -

Z | pmamsloMe ol |

7,’3’\ | Financia! 5 }1 3‘?}) . _

| Companies MC/ 8%7 r :

“(iii) | Bonds,
Debertures and .
Shares in e o — _ ; }

comganies

o - et S
|
|

| (iv) | Q her financial | | :
j institutions, . ! ‘

NSS, Postal R ARy S A i SURE-<. - ,
Savings, LIC i |
| Policies, etc . :

(v} |Motor Vehicles | g b { i e ' ‘
(detalls of § |
- make, etc,)

| (vi) | Jeweliery (give o — e O |
dete:‘ls of {D a/ F 30 3//[ F

weight and - o 35000 e s
| vatug) L’ é' /

{vli) | Other assete, * | ; | }
such as values | |
of claims / o e—— s _— T SR }

| linterests P p ¢ el

Note: Value of Bonds / shares / Debontures as per the latast market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.

* Dependant here means a person substantially depzndent on the income of the
= employee,




B. Detai f Immo assel
[MNote: Properties in joint ownership indicating the extent of joint ownership will

also have Lo be indicated]

| Mo, |

(i) | Agricultural Land

: - Location{s)

- Survey numbaer{s)
- Extent (Total

2[4

A

{nl} Non-Agricultural Land
- Lacation(s) |
- Survey number(s) !
- Extent (Total
i | Measurement)

Sr. | Description { ‘Salf | Spouse

H o
measurement) (bm
-Current market value | e

Na mai(s)

Dependant-1 | Dependant-2
Mame |  Hame

" Dependant-3

Etc, Namae

el

A SR £ b R

| =Current market value )r
(i) | Buildings (Ccmmrxrn:nal .
and residential) :
Location{s) ‘
- Survey /door .
number(s)
- Extent (Total
measurament) |
- Current market |
value ik '
(iv) | Houses / Apartmen‘fa,
| | ete,

- LOC:IE!OH[S
- Survey /door L Uﬂ:’j
nurmber(s} RV

I measurement)
+ Current market
value

|

,‘g;fk)\m/
- Extent (Total oy\,@ )
Giold o

(v) | Others (such as
interest in property) |

|
|

| S

(2) 1 give heremn below the details of my tabidities ¢ overdues to public financial

institutions and government dues:-

[Note © Please glve separate details for sach item)

Na.

s v el

[ sr. | Deseription i Name & address of Dank / | Amount ouut-mding as |
Financial Institutions(s) / on . H
Departmant (s | =
a) | (i) Loans from Banks | Hpr{; X%&'r,;_('_z?"" ﬁ_ fa—mt‘/ R
(i} Loans from financial = 3
institutions " i : :
(iil) Government Dues: | |
| {(a) dues to departments | 3
dealing with government ———— L: BEIR !
accommadation e L i '
(0} dues to departments
dealing with supply of S —
water 4 &
(c) dues to departmwnta
dealing with supply of S el
electricity s




g ( d} dues 1o d Ef)é:{ﬁn ents

_dealing with telephanes
(e) dues to departments
dealing with government
i transgort (including

Larcraft and helicopters)

(f) Other dues, if any

i

(b}

(1) Income Tax mncluding
surchargs [Also indicate
the assessment year ugto
which Income Tax Return
| filed. Give also Permanent
| Account Number (PAN)]
(i) Wealth Tax [Also
indicate the assessment
year upto which Wealth

t Jax returp filed.]

! {in) Sales Tax [Qnly in

| case of proprietary
business]

£

GPF/CPF/PRAMN NMo.

Gender

Date of Pirth

Class/Group

Cadre

Home Qistnce

S N - |
R

Rs: 212669 | |
AR L o TER
e e

(iv) Property Tax

Personal Detail

PT3/BLA. 51

i

:- fTDﬁ [ (M/F)

0]l

| b

2

[DD/MM/YYYY)

-~~;4Ff~—] |A/B/C)

[Ty Xegpattae fsrbly Soveay

(Full Name e.g. %.A.S

(.5.5.- Bihar Secretarlat Service elc,)

[ Phy

I hereby declare that H;e above details

knowledga and belief.

~Bihar Administrative Service,

true to the best of my

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.




